2026:AHC:2074

HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - A No. - 16803 of 2025

Shyam Manohar Gupta
..... Petitioner(s)
Versus

State Of U.P. And 2 Others

..... Respondent(s)
Counsel for Petitioner(s) : Mahesh Sharma, Surg Y adav
Counsel for Respondent(s) . C.S.C.
Court No. - 33

HON'BLE VIKASBUDHWAR, J.

1. Disposed of.

2. For order, see order of date passed in Writ-A No. 17017 of 2022
(Shyam Manohar Gupta Vs. State of U.P. and 3 others).

(Vikas Budhwar,J.)
January 6, 2026

Rajesh

Digitally signed by :-
RAJESH KUMAR
High Court of Judicature at Allahabad



		2026-01-08T11:42:00+0530
	High Court of Judicature at Allahabad




